
   
 

     
 

   
 

        
      

      
 

     

           
       

 

    

 
 

 
     

      

  

     

 

        

    



?

2

3

4

CP No .02 / 397 -39 8 / CLB / MB I MAHI 201-3

-2-

The Senior Advocate of the other side is stated to be on the legs in

another Court and asking to pass over the matter.

However, considering the position of the Bo ard, now this matter be

listed for final hearing on 15.03.2017.

Both the sides are directed to be present at 10.30 AM.

M.K. SHRAWAT.
MEMBER (IUDICIAL)07.03.2017.
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